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(ii) Stations where Railway staff 
have been provided with accommoda-
tion partially:

1. Jawalamukhi Road 
ft. Palampur

3. Baij Nath Paprola

(b) Nil

(c) Sanction for construction of ad-
ditional quarters at the 3 stations 
mentioned in item (a) (ii) has already 
been given and it is expected that 
all the railway staff would be provid-
ed with accommodation by 1978-79.
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Amount paid in Settlement of Claims 
for Damage and Pilferage

365. SHRI M. RAM GOPAL RED-
DY: Will the Minister of RAIL-
WAYS be pleased to state:

(a) what is the amount paid by the 
Indian Railways (Zonewise) in 
settlement of the claims for damage, 
pilferage etc. during the 12 months 
period ending October, 1977; and

(b) how does it compare with the 
corresponding period ending October, 
1976?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) and
(b ). A comparative statement (Zone- 
wise) showing the amount ppid as



207 Written Answers NOVEMBER, 15, 1977 Written Answers 208

compensation claims for damage and 
pilferage etc., during the 12 months 
period ending. October 1977, vis-a- 
vis the corresponding period of 1976 
is attached. ^There is an increase in 
the amount paid as compensation, 
which is due largely to a special 
drive to clear old and pending claims.

STATEMENT
(Amount in lakhs)

Railway Nov^T^^r
1976 to 

Octoh<*r 
1077

* November 
1975 to 

October 
1976

Central I29*5? H 9’9 i

Eastern 343*86 355*88

Northern . 197*29 113*74
North Eastern . 45* <>5 54* 08

Northeast Frontier 166* 54 *5**95
Southern . : ' 9° ‘ 77 74*46

South Central 104-79 50*53
South Eastern 225*04 164-12

Western 138* 80 160* 30

T o t a l 1421*67 i 244’ S7

Survey of Mahanadi delta area by 
Oil India Limited

366. SHRI M. RAM GOFAL 
REDDY:

SHRI P. RAJAGOPAL NAIDU:

Will the Minister of PETROLEUM 
AND CHEMICALS AND FERTILI-
ZERS be pleased to state:

(a) whether Oil India Ltd., had 
submitted its scheme for survey and 
exploration of the Mahanadi delta 
area; and

(b) if so, the reaction of the Gov-
ernment thereon? "

THE MINISTER OF PETROLEUM 
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA):
(a) and (b). Yes, Sir. The scheme 
submitted by Oil India Limited for 
survey and exploration of the Maha-
nadi delta is under active considera-
tion.

Take over of Oil India Lbnited

367. SHRI M  RAM GOPAL
REDDY:

SHRI KACHARULAL HEM- 
RAJ JAIN:

SHRI SSANKARSINHJI 
VAGHELA:

Will the Minister of PETROLEUM 
AND CHEMICALS AND FERTILI-
ZERS be pleased to state:

(a) whether there is a proposal to 
take over Oil India Limited by the 
Government; and

(b) if so, the details thereof and 
when the decision is likely to be taken 
in this regard?

THE MINISTER OF PETROLEUM 
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA):
(e) and (b). Negotiations for the 
take over of BOC’s interest in Oil 
India Limited are in progress.

It will not be in public interest to 
Spell out the details thereof while 
the negotiations are on the but the 
final view is expected to emerge soon.

Additional Grants for Railway Staff 
Welfare

368. SHRI M. RAM GOPAL
REDDY:

SHRI M. KALYANASUNDA- 
RAM:

Will the Minister of RAILWAYS 
be pleased to state:

(a) whether Government have de-
cided to grant additional 15 crores of 
rupees for the railway staff welfare; 
and




